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DR. SASMIT PATRA (Odisha): Sir, | am associating. Can | take ten seconds to make
a point?

MR. DEPUTY CHAIRMAN: Please associate only.
DR. SASMIT PATRA: Sir, | associate. | associate myself with this matter.

MR. DEPUTY CHAIRMAN: The following Members also associated themselves with
the matter raised by the hon. Member, Shri Muzibulla Khan: Shri P. Wilson (Tamil
Nadu), Shrimati Sulata Deo (Odisha), Shri Niranjan Bishi (Odisha), Shri Sujeet
Kumar (Odisha), and Prof. Ram Gopal Yadav (Uttar Pradesh).

Now Shri Golla Baburao, ‘Demand to implement a comprehensive National
Coastal Tourism Development Policy in the country’.

Demand to implement a comprehensive National Coastal Tourism Development
Policy in the country

SHRI GOLLA BABURAO (Andhra Pradesh): Thank you, hon. Deputy Chairman, Sir,
for giving me this opportunity. Sir, | wish to bring a very important and innovative idea
to the notice of the Union Government. Now, in entire India, more than 9,700
kilometres coastline is there, and, especially, in our Andhra Pradesh, 970 kilometres
coastline is there. | am happy; but so far, the Union Government and the State
Governments are developing some tourist-base for the coastal line. But, in fact, we
can develop a comprehensive policy to develop the entire beach coastal line in almost
all the States, from Gujarat to West Bengal, the entire coastline. What | request the
Union Government is to identify as many beaches as possible and start the resorts,
hotels and other recreational clubs. Apart from this, what | request the Union
Government and the State Governments is to kindly start the actuaries and also some
other basic infrastructural facilities for all the coastal lines. We can earn a lot of
foreign exchange and we can also especially develop the fishery communities which
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are really immune to live in the coastal lines. Sir, our State Government has also taken
excellent measures by even identifying the 350 beaches and starting small, small
hotels and recreational clubs.

Finally, | want to request the Union Government to start a comprehensive
National Coastal Corridor Development Corporation or an agency and allot some
funds. In fact, we can earn a lot of foreign exchange from this. Apart from that, we
can provide employment opportunities to the local communities who are living there
and also the recreational activities to the interested people or the foreigners who are
just coming to our country.

Sir, in this august House, through you, | request the hon. Prime Minister, the
Tourism Minister, the Fisheries Minister and all other concerned Ministers to rethink
about the new and innovative idea to start a comprehensive policy for development of
these corridors which would benefit the entire nation.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Golla Baburao: Shri R. Girirajan (Tamil
Nadu), Shri A. A. Rahim (Kerala), Shri Jawhar Sircar (West Bengal), Dr. John
Brittas (Kerala), Dr. Fauzia Khan (Maharashtra), Dr. Sasmit Patra (Odisha), Shri P.
Wilson (Tamil Nadu) and Shrimati Sulata Deo (Odisha)

Demand for long-term solution to prevent loss of life and property due to floods in
Bihar
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